LIQUIDATION ADVERTISEMENT IN INDIAN EXPRESS (ENGLISH) AND
DINAMANI (TAMIL)

DT. 19-06-2019

B 57177|

PUBLIC ANNOUNCEMENT
(Reguiation 12 of the Insoivency and Banknupicy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

MI/S.VELOHAR INFRA PRIVATE LTD
1. |NAME OF THE CORPORATE b b st Lsta
DATE OF INCORPORATION OF
CORPORATE DEBTOR 31/08/2009
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8. | DATE OF CLOSURE OF INSOLVENCY
7 COMMENCEMENT DATE| 12-06-2019
OF CORPORATE DEBTOR (ORDER RECEIVED ON 18-6-2019)
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NO.0527/2017-2018/11679

Office: 468, Top Floor, Krishna Complex,
South Boag Road, T Nagar, Chennai - 600017
9. | LAST DATE FOR SUBMISSION OF CLAIMS | 18-07-2019 1

Notice is hereby given that the Hon'ble National Company Law Tribunal, Special Bench,
Chennai has ordered the commencement of fiquidation of Mis Velohar Infra Private
Limited on 12/06/2019.

The stakehoiders of Mis Velohar Infra Private Limited are heraby caliad upon to submita
proof of their ciaims, on or bafore 18-07-2019, to the liquidator at the address mentioned
againstiten 8,

The financial craditors shail submit thei proof of ciaims by electronic means oniy. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Subrmission of false or misleading proofs of claim shall attract panalties.

Date:19.06.2019 .
Place: Ct " Liquidator for M's Velohar infra Privats Limited
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